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SOVERRENT CF DDIA
DERPATYINT OF REVENUE AND BAMIOG
HENW DELEYs THE 44h June, 1977,
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MO TIRICLTION '
INCOVE T

T, 1804{F,No,404/126/77=I70C) : In pursvance of subwclaunse(iii)

of clanse (44) of section 2 of the Income-tex [fct, 1961 (43 of 1961),
the Cenriral Goverment hereby nales the followling apendrent in the
notification of the Goverrment of Imdia in the Departnent of Reverme and
Insurance Mos352 (F,MNo,404/113/74-~ITCC) dated @21st June, 1974 nerelys-

In the said rotification, for the letterd and words
®8/shri B,D.Chaturvedi, S,8.Sherra, S.P.Singhland P.N,Mago! the
vords end letters "S/Shri B,D.Cheturvedi, S.S5.$harma and 8,P,Singh"
shall be substituted,

8d/-
[T, VAN TARAMAY )
HEPUTY SECPRTATY TO THE GOV ERMMENT O0F INDIA

The Manoger,
Government of India Press,
New Delhi,

1041804 (F,Noo464/126 /17-100)

Copy forwerded tofw

1. The Coomissicner of Imcomew-tax, Inmchnow,

2. £11 Directors of Inspection including DI(04MS), New Delhi,

3+ The Corptreller & Auditor General of India, New Delhi,
44 The Chief Secretary, Governrent of Ubtar
84 The fecountant General, Uttar Pradesh, Allg
6. The Joint Secretary and Yegal Adviser, Min
Te Bullet%',n Section, '
ile.

adesly Luelmow,
habad,
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8, Guard
8a/=- ‘
DEFUTY SECRETRY Tp TEE GOVENENT OF TD
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TO BZ PUBLISTED IN PART IT SEOTION 3(ii) OF T GA7ETTE ¢F LDIA

GOVERLENT CF IMDIA
DERATTYENT OF BEVENUR AP BAE NG
HEY DELFIs OB 4tk [June, 1977,

as bR

NOTIFICATION
INCGE 7L

MC. 1804(F,Ho,404/126/77=170C) t In pursuarce ¢ sub—clanse(iii)

of clause (44} of section 2 of the Incore~-tax|fct, 1061 (43 of 1961),
the Ceniral Govermment hereiy males the following armendrment in the
notification of the Goverment of India in the Depertnent of Revenue and
Insurance Mo,352 (F.No,404/110/74~ITCC) dnted|21st June, 1974 narely s~

In the said notification, for the lettery and words
"8/shri BD.Chaturvedi, S,S.Shorma, S.P.Singh|end P.N,Mago" the
words and letters "S/Shri B,D.Cheturvedi, S.S,Bharra and S.P,Singh®
shall be suhstituted,

8a/-
: {17, VRIS TARAMAN )
| BEPUTY SECPRTATY TC TEE GOV TRENT OF INDIA

The Manager,
Goverrment of India Press,
New Delhi,

Ho 1804 (7 N0 404/126 /17=1TCC)
Copy forwerded tom

1. The Commissioner of Imcome~tax, Imelnow,
2+ £11 Directors of Insvecticn ineluvding DI(09MS), New Delhi.

3a The Cormtrcller & Auditor Gemeral of Imdia] New Delhi,

4a The Chief Seceretary, Govermrent of Uttar Ppadesh, Iucimow,

S5+ Twe fccountant Gereral, Uitar Pradesh, Allghabad,

8. The Joint Secretary and legal Adviser, bﬁalstry of Law, New Delhi.
Ta Bullet%p Seetion,
8. Guaxd ile.
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